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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi. the 22nd February. 2019 

S.O. 1027(E).— In exercise of powers conferred by section 12 and section 13 read with clause (h) of section 35 
of the National Green Tribunal Act, 2010 (19 of 2010). the Central Government hereby makes the following rules further 
to amend the National Green Tribunal (Recruitment. Salaries and other Terms and Conditions of Service of Officers and 
other Employees) Rules, 2011, namely:- 

1. Short title and commencement.-( I ) These rules may be called the National Green Tribunal (Recruitment. 
Salaries and other Terms and Conditions of Service of Officers and other Employees) Amendment Rules, 2019. 

2. They shall come into force on the date of their publication in the Official Gazette. 

3. In the National Green Tribunal (Recruitment, Salaries and other Terms and Conditions of Service of Officers 
and other Employees) Rules. 2011, in the Schedule, against serial number 9 relating to Private Secretary in column 11 

under the heading "Promotion" for the word "six years" the words "five years". shall be substituted. 

[F. No. 17(23)/2010-PIJNGT (Pt.)] 

YASHVIR SINGH, Economic Advisor 

Note: The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3, sub-section (i) t'ide 

notification number G.S.R 458(E), dated, the 17th  June, 2011 and subsequent amendment vide notification 
G.S.R. 1362 (E) dated 2" November, 2017. 
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